STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

R Name of Officer (in full) Rakesh_Kumar 3. Present post held (with date) Director
2 Service to which the officer belongs FSSAI 4. Present Pay Rs. 123100 (Level 13)

Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks

Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income

City in which property is | Property year when whose name | mortgage, inheritance, | from

situated Housing, purchased) including held & his/her | gift or otherwise with | property

(full location & postal | Lands and | of land in case of relationship to | date of acquisition &

address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
(€3] (2) (3) (4) (5) (6) (7) (8)
House No..... Contracted Plain Plot acquired in [Present value [Shared ownership|Purchased through a NIL Self-
Pocket- C house of 2011-12 approx. with spouse. broker from an individual occupied
Sector- 12A 100sq. yard  [Purchased Price- Rs.1.25Cr with personal savings and
Gurugram free hold plot. [Rs.20 lakh Rs.10 lakh loan from LIC
Pin-122001 Constructed in 2014- housing finance company. \
15 \J\)Os
(R
<o
° RAKESH KUMAR
Sgpaturs . FI'Q‘!I‘!/'F/Director
WAy W W 0d W
—_ Name rood Saiety and Standards Authority of India
vd 9RaR Heam™ HAEQ)

: . (Ministry of Health & Family Welfare)
Designation  gws ww@r/Government of India
Ay wE, wreen Us, 7% Aeh-110002
Date FDA Bhavan, Kotia Road, New Delhi-110002

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



